%61  Papers Lald on
the Table

«(viy sReport on the werkiog
and activities of the Vijay
Bank for the year ended
the 3ist December, 1984
along with ‘the Accoums
.and the Auditor’s Report
vhereon.

[Placed in Library, See
No, LT-1187/85)

(7) A copy each of the Annual
Reports (Hindi and Eoglish
versions) of the State Bank of
India and its seven subsidiary
banks viz State Bank of Bika.
ner and Jaipur, State Bank of
Hyderabad, State Bank of
Indore, State Bank or Mysore,
State Bank of Patiala, State
Bank of Saurashtra and State
Bapk of Travancore for the
year ended the 31st December,
1984 along with Accounts and
the Auditor’'s Report’s thereon.
[Placed in Library, See No.
LT-1188/85]

Annual Report and Review on the
working of the Tea Trading Corporation
.«of Iudia Limied, Calcutta for the year,
11982483 and u Statement showing reasons
for delay in laying papers on the Table.

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE &
SUPPLY (SHRIP, A. SANGMA):1I
beg to lay on the Table—

(1) A copy cach of the following
papers (Hindi and  English
Versions) under sub-section (I)
of ssction 619A of the Compa-
nies Act, 1956 :—

(i) Review by the Government on
the working of the Tea Trading
Corporation of India Limited,
Celgutta, -for the year 1982-83,

(i) Annual Report of the Tea

Trading Corporation of India

‘ Limited’ Culcutta, for the year

4982-83 along with Audited

Accounts.and' the comments of

the Comptroller and Auditor
General thereon.

SRAVANA 4, 4907 (SAKA) Coal Mines (Conzervation 862

and Development } Amendment
Bill, 1985 (As passed by Rajya Sabha

(2) A statement (Hindi and English
versions) showing :resspns for
delay in laying . the, [ApSTS
mentioned at (1) above,

(Placed in Library. See . No, LT w—

1189-85).

12.09 hrs?
MESSAGE FROM RAJYA SABHA
[English]

SECRETARY-GENERAL : Sir, I
have to report the dollowing .message
received from the Secretary-Geaeral of
Rajya Sabha :-

“In accordance with the pro-
visions of rule 111 of the Rules
of Procedure and Conduct of
Busipess in the Rajya: 8abha,
I am directed to enclose a copy
of the Coal Mines (Conseswa-
tion and development) Amend.
ment Bill, 1985, which has been
passed by the Rajya Sabha at
its sitting held on the 25th
July, 1985,"

COAL MINES (CONSERVATION
AND DEVELOPMENT) AMENDMENT

BILL, 1985 (AS PASSED BY RAJYA
SABHA)

[English]

SECRETARY-GENERAL : Sir, 1
lay on the Table the Coal ‘Mines (Cop.
servation and Development) Amendment
Bill, 1985, as passed by Rajya Sabha.

(Intersnptions)
[Translation]

MR. SPEAKER : Why are ‘you
wasting my time ?
(Interruptions)
SHRI NARESH €BANDRA
CHATURVEDI :/8ir, at + least: listes tq

the complete aews. ...
{Interruptions)



